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HAS HHIE, |5 / |/ Agadr
MINISTRY OF RAILWAYS

(South Central Railway)

NOTIFICATION
Secunderabad, the 31st March, 2026

S.0. 1745(E).— Whereas, by the notification by Government of India, in the Ministry of Railways (Railway
Board), number S.0.No..406(E), dt: 28.01.2026 Published in the Gazette of India, Extraordinary, Part-II Section 3 Sub
section (ii), dated. 28.01.2026 (herein after referred to as said notification) and issued under sub section (1) of section
20(A) of the Railway Act, 1989 (24 of 1989), the Central Government declares its intention to acquire the land
specified in the schedule annexed to the said notification for the Construction of Road Over Bridge in Lieu of Level
Crossing (LC) No.378 in Arugolanu Village of Tadepalligudem Mandal in West Godavari District, in the state of
Andhra Pradesh.

And whereas an extract of this notification was published in the daily newspapers the Times Nation, Vartha
and Sakshi Daily News paper on 04 February, 2026 with the approval of Manoj Kumar, Chief Engineer, Construction,
Road Safety Projects, South Central Railway, Secunderabad, under sub -section (1);Section 20A of this Act.
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And Whereas, Competent Authority (LA) & Revenue Divisional Officer, West Godavari have objections
received for Arugolanu Village of Tadepalligudem Mandal in West Godavari District of Andhra Pradesh State.

And whereas, in pursuance of sub-section (1) of 20(E) of this Act, the Competent Authority has submitted its
report to the Central Government.

Now therefore, on receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of Section 20(E) of the said Act, the Central Government hereby declares that the lands mentioned
in the Schedule have been annexed to be obtained here for the purpose mentioned above;

Further, in pursuance of sub-section (2) of section 20E of this Act, the Central Government, hereby declares
on publication of notification in the Official Gazette, that the land specified in the schedule annexed here to shall vest
absolutely in the Central Government is free from all encumbrances.

SCHEDULE
Description of lands in Acquisition: Construction of Road Over Bridge in Lieu of Level Crossing Level Crossing
No.378 in Arugolanu Village of Tadepalligudem Mandal in West Godavari District in the state of Andhra Pradesh
jurisdiction for passenger and freight facility. Brief description of land to be acquired with or without structures in a
particular railway project.

Village : Arugolanu Mandal : Tadepalligudem District : West Godavari
SI. NoJ Sy. Sy. Area Type of | Nature | Name of the Name of the | Extent Trees Structures Remarks
No. No. under land of Land | Pattadar Enjoyer in etc., if
As As Acquisi | (Govt./ Ac. cts. | any
per per tion in Pvt.)
SDR | Webl | Acs.
and cts
1 2 3 4 5 6 7 8 9 10 11 12
1 699- | 699-3 0.055 Patta Govt Unclaimed Kapakayala 0.055 TEAK
3B Dry Lakshmi TREE-9
kantham COCON
W/o Surya uT
Prakash rao TREE-4
PALM
TREE-3
2 702- | 702-2 0.545 Patta Govt Kapakayala Kapakayala 0.545 - - Agriculture
2B Dry Kondayya S/o Lakshmi
kapakayala Kantham
Rattayya W/o
Kapakayala Kapakayala
Veeravenkata Surya
satyanarayana Prakasa Rao
S/o
suryaprakasarao
3 702- | 702-3 0.240 Patta Govt Kapakayala Kapakayala 0.240 -
3B Dry Kondayya S/o Lakshmi
kapakayala Kantham Agriculture
Rattayya W/o
Kapakayala Kapakayala
Veeravenkata Surya
satyanarayana Prakasa Rao
S/o
suryaprakasarao
4 704- 704- 0.035 Patta Govt Unclaimed Kapakayala 0.035 - Agriculture
2A1 2a Dry Lakshmi
Kantham
W/o
Kapakayala
Surya
Prakasa Rao
5 704- 704- 0.07 Patta Govt Gopisetti Gopisetti 0.07 Agriculture
1B 1B Dry Narasimha Venkata
murthy S/o Rayudu S/o
veeraraghavulu Dhanaraju
6 704- 704- 0.12 Patta Govt Gopisetti Gopisetti 0.12
2Cl1 2C Dry Venkata Rayudu Venkata
S/o Dhanaraju Rayudu S/o
Dhanaraju
7 704- 704- 0.17 Patta Govt Gopisetti Gopisetti 0.17
3D2 3D Dry Venkata Rayudu Venkata
S/o Dhanaraju Rayudu S/o
Dhanaraju
8 704- 704- 0.095 Patta Govt Gopisetti Gopisetti 0.095
3E2 3E Dry Veeraraghavulu Venkata
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S/o Brahmayya Rayudu S/o
Gopisetti Dhanaraju
Venkata Rayudu
S/o Dhanaraju
9 705- | 705-3 0.025 Patta Govt Kunche Kunche 0.025 Agriculture
3A2 Dry Manikhanta S/o Manikhanta
Krishna S/o Krishna
10 706- 706- 0.01 Patta Govt Gopisetti Yesu Gopisetti 0.01 Agriculture
1A1 1A Wet S/o Kondayya Yesu
Gopisetti S/o
Subbaraju S/o Kondayya
Kondayya &
Gopisetti
Durga W/o Yesu
11 706- 706- 0.08 Patta Govt Gopisetti Gopisetti 0.08 Agriculture
1B1 1B Wet Subbaraju S/o Subbaraju
Kondayya & S/o
Gopisetti Kondayya &
Durga W/o Yesu Gopisetti
Durga W/o
Yesu
12 706- | 706-6 0.675 Patta Govt Unclaimed Sri Rama 0.675 COCON RICE Non
6B Wet Krishna uT POTS Agriculture
Boiled & TREE - (Ac 0.03
Raw 2 Cts)
Ricemill NEEM
TREE- 5
13 707- | 707-1 0.03 Patta Govt Unclaimed Sri Rama 0.03 Non
1A Wet& Krishna Agriculture
Dry Boiled &
Raw
Ricemill
14 707- | 707-1 0.005 Patta Govt Akula Danayya Pedagadi 0.005 SHED Non
1A Wet S/o Akula Pedda | Srinivasarao Agriculture
Ramanna S/o (Unauthori
Brahmanand sed Layout
am )
15 707- | 707-1 0.03 Patta Govt Akula Danayya | Garaga Baby 0.03 SHED Non
1A Wet S/o Akula Pedda W/o (Ac 0.005 | Agriculture
Ramanna Suryanaraya cts) (Unauthori
na sed Layout
)
16 707- | 707-1 0.02 Patta Govt Akula Danayya Internal 0.02 Non
1A Wet S/o Akula Pedda Road in Agriculture
Ramanna layout (Unauthori
sed Layout
)
17 707- | 707-1 0.03 Patta Govt Akula Danayya Marisetti 0.03 SHED Non
1A Wet S/o Akula Pedda Keerthi Sai (Ac 0.01 Agriculture
Ramanna Sirisha W/o cts) (Unauthori
Satyanarayan sed Layout
a )
18 707- | 707-1 0.005 Patta Govt Akula Danayya 0.005 Non
1A Wet S/o Akula Pedda Agriculture
Ramanna (Unauthori
sed Layout
)
19 707- | 707-1 0.04 Patta Govt Akula Danayya 0.04 Non
1A Wet S/o Akula Pedda Yendrapu Agriculture
Ramanna Netralu S/o (Unauthori
Suryarao sed Layout
)
20 707- | 707-1 0.115 Patta Govt Akula Danayya 0.115 SHED Non
1A Wet S/o Akula Pedda Yella (Ac 0.05 Agriculture
Ramanna Hymavathi cts) (Unauthori
D/o Venkata sed Layout
Krishna )
Durgarao
21 708- 708- 0.15 Patta Govt Unclaimed Sri Rama 0.15 Non
4B2 4B Dry Krishna Agriculture
Boiled &
Raw
Ricemill
22 708- 708- 0.03 Patta Govt Akula Lakshmi Masabattula 0.03 Non
4B2 4B Dry W/o Akula Masthan S Agriculture
Danayya /o Suryarao (Unauthori

sed Layout
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)
23 708- 708- 0.025 Patta Govt 0.025 Non
4B2 4B Dry Akula Lakshmi Internal Agriculture
W/o Akula Road in (Unauthori
Danayya layout sed Layout
)
24 708- 708- 0.03 Patta Govt 0.03 SHED Non
4B2 4B Dry Akula Lakshmi Pedagadi (Ac 0.015 | Agriculture
W/o Akula Srinivasarao cts) (Unauthori
Danayya S/o sed Layout
Brahmanand )
am
25 708- 708- 0.035 Patta Govt Akula Lakshmi 0.035 Non
4B2 4B Dry W/o Akula Agriculture
Danayya (Unauthori
sed Layout
)
26 708- 708- 0.01 Patta Govt Muggalla 0.01 Non
4B2 4B Dry Akula Lakshmi Ramadasu Agriculture
W/o Akula S/o (Unauthori
Danayya Subbarao sed Layout
)
27 708- 708- 0.055 Patta Govt Gadrothula LNT Gadrothula 0.055
4C2 4C1, Dry Sai Minor LNT Sai Agriculture
4C2 Gardian Minor
Ratnakumari Gardian
W/o Trimurthulu | Ratnakumari
W/o
Trimurthulu
28 913- 913- 0.19 Patta Govt Manne Akhilesh 0.19
4B2 4B Wet Venkateswarao Agro Farm Agriculture
S/o Gopala Private
krishna Limited
29 913- 913- 0.05 Patta Govt Manne Mylavarapu 0.05 Agriculture
4B3 4B Wet Venkateswarao Venkata
S/o Gopala Satyanarayan
Krishna a
S/o Govind
30 915- 915- 0.23 Patta Govt Manne Sridevi Akhilesh 0.23
1B 1B Wet W/o Agro Farm Agriculture
Venkateswarao Private
Limited
31 915- 915- 0.07 Patta Govt Manne Sridevi Akhilesh 0.07
3B 3B Wet W/o Agro Farm Agriculture
Venkateswarao Private
Limited
32 915- 915- 0.07 Patta Govt Manne Sridevi Akhilesh 0.07
4B 4B Wet W/o Agro Farm Agriculture
Venkateswarao Private
Limited
33 915- 915- 0.46 Patta Govt Manne Sridevi Akhilesh 0.46
5B 5B Wet W/o Agro Farm Agriculture
Venkateswarao Private
Limited
34 916- 916- 0.13 Patta Govt Unclaimed Akhilesh 0.13
1B 1B Wet Agro Farm Agriculture
Private
Limited
35 916- 916- 0.24 Patta Govt Manne Sridevi Akhilesh 0.24
3B 3B Wet W/o Agro Farm Agriculture
Venkateswarao Private
Limited
36 916- 916- 0.35 Patta Govt Manne Sridevi Akhilesh 0.35
4B 4B Wet W/o Agro Farm Agriculture
Venkateswarao Private
Limited
37 916- 916- 0.40 Patta Govt Manne Sridevi Akhilesh 0.40
5C 5C Wet W/o Agro Farm Agriculture
Venkateswarao Private
Limited
38 919- 919- 0.05 Patta Govt Akula Naga Akula Naga 0.05
1B 1B Wet Sheshamani W/o | Sheshamani Agriculture
Anjayya W/o Anjayya
39 919- 919- 0.32 Patta Govt Dondapati Dondapati 0.32
1B 1A Wet Lakshmi Lakshmi Agriculture
Padmavathi W/o Padmavathi
Ramu W/o Ramu
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40 919- 919- 0.09 Patta Govt Mylavarapu Mylavarapu 0.09
2B 2A Wet Venkata Venkata Agriculture
Satyanarayana Satyanarayan
S/o Govind a S/o Govind
41 919- 919- 0.03 Patta Govt Badam Badam 0.03
2B 2B Wet Venkatesulu S/o | Venkatesulu Agriculture
Peddadanaraju S/o
Peddadanaraj
u
42 920- 920- 0.01 Patta Govt Chikkala Swamy Chikkala 0.01
3B2 3B Wet S/o satyam Swamy Agriculture
S/o satyam
43 920- 920- 0.46 Patta Govt Tirumalla Indira Tirumalla 0.46
4A2 4A Wet W/o venkanna Indira W/o Agriculture
venkanna
44 920- 920- 0.13 Patta Govt Dondapati Dondapati 0.13
4Bl 4B Wet Kumareswar G/o | Kumareswar Agriculture
Lakshmi G/o Lakshmi
Padmavathi Padmavathi
45 921- | 921-2 0.11 Patta Govt Chikkala Chikkala 0.11
2B Wet Srinuvasu S/o Srinuvasu Agriculture
satyam S/o satyam
46 921- 921- 0.08 Patta Govt Dondapati Dondapati 0.08
3B 3A Wet Kumareswar G/o | Kumareswar Agriculture
Lakshmi G/o Lakshmi
Padmavathi Padmavathi
47 921- 921- 0.12 Patta Govt Manne Gopala Chikkala 0.12
4D2 4D Wet krishna S/o Srinuvasu Agriculture
venkatachalam S/o satyam
48 921- 921- 0.12 Patta Govt Kodavalli Kodavalli 0.12
4E2 4E Wet Satyavathi W/o Satyavathi Agriculture
Pushparao W/o
Pushparao
49 921- 921- 0.02 Patta Govt Chikkala Srinu Chikkala 0.02
4F2 4F Wet S/o satyam Srinu S/o Agriculture
satyam
50 922- 922- 0.06 Patta Govt Mokhamatla Mokhamatla 0.06
2A2 2A Wet NagaDevi W/o NagaDevi Agriculture
Yesubabu W/o
Yesubabu
51 922- 922- 0.63 Patta Govt Godavari Godavari 0.63
2B2 2B Wet Sitaramasharma | Sitaramashar Agriculture
S/o ma S/o
Suryanarayana Suryanaraya
murty na murty
Total 715 Total 7.15

[F. No. RSP/Gazette/20E/LC.No.378/BZA-VSKP/BZA]
MANOJ KUMAR CE/C/RSP
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